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Nation*] Highways In Andhra

114. Shri M. V. Krishna Rao: Will 
the Minister ot Transport and Com
munications be pleased to state:

(a) the mileage of National High
ways running in Andhra Pradesh 
(route-w ise);

(b ) the annual expenditure sanc
tioned for their maintenance; and

(c) the development schemes pro
posed?

The Minister o f State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) A  statement 
giving the required information is 
attached. [See Appendix III, annexure 
No. 102],

(b) The annual allotment sanction
ed during the last three years from 
1054-55 to 1956-57 was Rs. 33 13 lakhs.
32-50 lakhs and 46*35 lakhs respec
tively.

(c) A  sum of Rs. 678 lakhs has been 
provided in the plan on the following 
categories of works:—

Provision made 
in the Plan

New bridges Rs. 345 00 lakhs
Reconstruction & 

improving existing 
bridges. Rs. 36 00 lakhs

New Road including 
missing links. Rs. 144'00 lairKg

Improvements to 
existing roads. Rs. 153-00 lakhs

Rs. 678-no lakhs
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S. S. Amada

876. Shri Warior: Will the Minister 
of Transport and Communications be
pleased to state:

(a) whether Government are aware 
that the Captain of S. S. Amada wa» 
sentenced by a Magistrate of Cochin 
Port area;

(b) if so, whether any enquiry had 
been made by Government in * the 
matter; and

.(c) the action proposed to be taken 
to avoid repetition of such occurren
ces?

The Minister or State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) Yes. The

Master of the Ship was found guilty 
o f  overloading and was sentenced to s  
fine of Rs. 2,000/-.




